SCHEDULE I
FORMA

PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation) Regulations, 2017]

For the Attention of the Stakeholders of CS Clinical Solutions India Private Limited

1. | Name of the Corporate Person CS Clinical Solutions India Private Limited

2. | Date of Incorporation of Corporate Person 04/01/2010

3. | Authority under which Corporate Person is | Registrar of Companies, Mumbai.
Incorporated / Registered

4. | Corporate Identity Number of Corporate | U85100MH2010PTC198433
Person

5. | Address of the Registered Office and Principal | Plant 6, Godrej & Boyce Complex LBS Marg,
Office (if any) of Corporate Person Pirojshahnagar, Vikhroli (West), Mumbai - 400079

6. | Liquidation commencement date of Corporate | 06/07/2022
Person

7. | Name, Address, Email address, Telephone | Bharat Ramakant Upadhyay

Number and the Registration Number of the | Reg. No.: IBBI/IPA-002/IP-N00120/2017-18/10289
Liquidator Address: 507, 5th floor, C2 Wing, Skyline Wealth Space,
Skyline Oasis Complex, Premier Road, Near Vidyavihar
Station, Ghatkopar- West, Mumbai - 400086

Ph. No.: 9833284483

Email Id registered with IBBI:
brupadhyay@hotmail.com

Claims to be sent on  Email Id:
brupadhyay.irp@gmail.com

8. | Last date for submission of claims 05/08/2022

Notice is hereby given that CS Clinical Solutions India Private Limited has commenced voluntary liquidation
on 06 July, 2022.

The stakeholders of CS Clinical Solutions India Private Limited are hereby called upon to submit a proof of their
claims, on or before 05 August, 2022, to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

’/\/fp\at AN Y YT Vé : (/L

Bharat Ramakant Upadhyay

Date: 06/07/2022
Place: Mumbai
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Sagar Lake, Hyderabad in the South and Sabarmati
Ashram, Ahmedabad in the West. Moving from
these places, the Motorcycle Rally will conclude at
Delhi. RPF is also felicitating freedom fighters or

with a cash prize of Rs. 50,000 on behalf of the
Mational Conference party of Kashmir. Pramod
Chitari has been organizing Kashmir tours for the
past 58 years and between 2006 and 2022, Chitari
Travels has completed 100 Kashmir trips, and on the

UPDATE : (MDSL)
Keel laid for the fourth stealth frigate of project 17a on 28 June 2022

RAdm G K Harish, Director General Naval
Design- of the Indian Navy laid the keel of the
fourth ship (Yard- 12654) of the prestigious
P17A class stealth frigates on 28 Jun 2022,
P17A warships are follow-on warships of the
Shivalik class stealth frigates. Seven frigates in
this series will be constructed of which four are
being constructed in Mazagon Dock
Shipbuilders Limited (MDL) and three in GRSE
with MDL as the lead yard. The P17A class
frigates are being built using indigenously
developed steel and fitted with state-of-the art
weapons and sensors along with Integrated Platform Management System. These ships are having
enhanced stealth features. Construction of P174 ships differ in the very concept of warship building by way
of adoption of a state-of-the art methodology namely, 'Integrated Construction {IC} where the blocks are
pre-outfitted before joining to reduce the build period of warships. When commissioned the platforms will
exponentially enhance the combat capability of the Indian Naval fleet.

UPDATE : (DOT)

Tourism Dindi’to be a part of the
Wari Pilgrimage procession

For the first time Maharashtra Tourism will be

members of their families across India to express
gratitude to them for having contributed to the
freedom struggle. Mobile video walls are being
taken to the nook and corner of our country to
spread awareness about safety and security
consciousness while traveling on rail. They are also
being used to showcase the achievernents and
service commitment of RPE

participating in Wari pilgrimage procession by
having their own Tourism Dindi’, The flag off
ceremony will be conducted on 15t July at Phaltan,
with around 400 devotees and tourism
stakeholders, from where Dindi will proceed
towards Pandharpur and will culminate on Ashadi
Ekadashi on 10th July, 2022.

The Pandharpur wari is a 21-day pilgrimage
procession from Alandi to Pandharpur, the abode of
Lord Vitthal, After waiting for two years, this year
Maharashtra is buzzing with the chants of
Vithu-rmauli as the Warakaris have set out from the
corners of Maharashtra towards Pandharpur to bow
down at the feet of Lord Vitthal. The history of Wari is
several years old and it is believed that Chhatrapati
sambhaji Maharaj took initiative to protect the Wari
tradition. Milind Borikar, Director, Directorate of

UPDATE : (WR)

WR commissions new skywalk
between bandra terminus & khar
road

occasion of these 100 trips, on behalf of the MNational
Conference, courtesy call was paid to Chitari at the
hands of former Kashmir Chief Minister Omar
Abdullah in the presence of local MLA Nazire
Ahmed.

UPDATE : (WR)

UPDATE: (LIC)

Update on the Progress of
Exercise to Determine Indian
Embedded Value (IEV) of LIC of

India.

Further ta the press release dated May 30th 2022
by LIC of India, it is informed that the exercise of
determining the Indian Embedded Value (IEV) as
on March 31, 2022, may take some more time to
get completed. Once completed and after requisite
approvals, the required public disclosures of the
same, will be made in this regard, by LIC of India. As
of now, we expect the required public disclosures,
to be made by July 15th, 2022,

UPDATE : (VEPL)
VEPL awarded for its innovative
technology

Valuable Edutainment (VEPL) won the award for
Best Innovative Technology Solutions for school
education at India Education Summit 2022,
Mumbai, organised by the Global Triumph
Foundation, a leading global analytical company
providing ratings, research and insight driven
Market Research to the world's largest and leading

industries. The event organised at Holiday Inn
around the theme “Innovation in Education” several
eminent speakers from the education sector
participating with their thoughts on the innovative
steps in the education. VEPL has successfully made
its mark in the country as an innovator in providing
pioneering technology for V-5at based virtual
education in more than 2000 government schools
of Maharashtra, Uttarakhand, Odisha and Tripura.
Smit. Swaroop Sampat Rawal was one of the key
note speaker highlighting importance of life skills
training in schools across rural India, Dignitaries
praised the innovative technology made available
by VEPL to impart quality education in the schools
in rural parts of the country. This Made in India
software by VEPL is specifically designed for live
interaction during the sessions helping the
students to get their doubts cleared then and
there. The software is hybrid in nature and works
on multiple networks like V-5at, internet and leased
Line. "The award we received for Best Innovative
Technology Solutions has been a great boost to the
work we are doing in the field of education. It
certainly confirms our belief that V-5at based
connectivity is the best solution to reach every
nook and corner of the country and deliver quality
and uniform education to students of rural India,”
said Shri. Shirish Nandeshwar, Director, Valuable
Edutainment Pvt. Ltd.

UPDATE : (Chitari Travels)
Chitari Travels awarded with a

guard of honour

Pramod Chitari, whao has given tour of Kashmir to
over two and a half lakh tourists, was awarded with
a guard of honour award and has been honoured

WR RPF nabs a history sheeter

red handed at Andheri station

RPF WR has launched Operation Yatri Suraksha
under which RPF catches criminals involved in
passenger-related crimes such as theft and robbery
& the accused are handed over to GRP for further
legal action. According to a press release issued by
5hri Sumit Thakur = Chief Public Relations Officer of
Western Railway, the RPF has formed special Crime
Prevention and Detection Squads (CPDS) at all
major stations in Mumbai Division of WR which
work intelligently by gathering source information
to cateh the criminals. On 4th July, 2022, the CPDS
staff of Andheri team comprising of Head Constable
Maveen, Constables - Ankit, Deepak and Anuj Gurjar
observed one suspected person roaming at Andheri
PF Mo, 6. The CPDS members observed his activity
with help of CCTV footages. It was noticed that,
taking advantage of crowd, the suspected person
pick-pocketed the wallet from a commuter who was
climbing the stairs at middle FOB at PF No. 06, The
accused tried to run away from the spot. However,
CPD5 team acting immediately caught the accused
trying to run away and brought him at RPF Post
Andheri along with stolen property. On
interrogation, the culprit disclosed his name as
Sunil, resident of Naigaon (East) Mumbai and
admitted to the theft. The culprit was taken to GRP
office where a case was registered by GRP u/s 379
IPC against him. It was found that several criminal
cases have been registered against the offender
earlier also under various IPC sections With a
focused approach under operation Yatri Suraksha,
Western Railway's RPF is producing excellent results
and the RPF is motivated to intensify the drive under

Tourism (DoT) said, “This is the first time that
Maharashtra Tourism is participating in Wari festival
and Directorate of Tourism is keen to participate in
this year's event in the form of Tourism Dindi. We will
have a LED van, providing information on various
tourist destinations in Maharashtra as well as a
tourist caravan. Media representatives will be able to
get a tour of the caravan during the occasion”The
Directorate of Tourism invites all media and tourism
lovers/ devotees of Lord Vitthal, who have not been
able to attend and get an experience of the festival
due to lack of time, to participate in the Tourism
Dindi.

UPDATE : (WR)
RPF celebrates Azadi Ka Amrit
Mahotsav

As a part of the celebration of Azadi Ka Amrit
Mahotsav, Motorcycle rallies by RPF personnel from
75 different locations across the country were
flagged off on 01.07.2022. This rally would head
towards their Zonal headquarters at 16 locations
and from there, they will move towards the 4 iconic
places related to the freedom movement of India
i.e Jallianwala Bagh, Amritsar in the North;

Western Railway has successfully undertaken
various infrastructural upgradation and
augmentation works for the convenience of
passengers. In continuation to this, a new Skywalk
has been commissioned connecting Bandra
Terminus to suburban network at Khar Road station,
for the convenience of passengers of outstation
trains arriving & departing from Bandra Terminus.
According to a press release issued by Shri Sumit
Thakur - Chief Public Relations Officer of Western
Rly, the new Skywalk of 4.4 m wide & 314 m long has
been commissioned between Bandra Terminus &
Khar Road on 1st July, 2022. With the
commissioning of this skywalk, Bandra Terminus is
now directly connected with Khar Road station of
Mumbai suburban railway network. This new
Skywalk will be of great convenience to outstation
passengers. Now, passengers can reach any of the
platforms of Bandra Terminus by deboarding at Khar
Road station and taking the Khar South FOB, which
in turn is connected to the Skywalk. The Skywalk
connects all the FOBs of Bandra Terminus station.
The total cost of the Skywalk is approx. Rs. 14 crore
and has been constructed using 510 MT structural
steel, 20 MT Reinforcement steel & 240 cum of
concrete, With this, total seven FOBs & Skywalks
have been commissioned in the Mumbai suburban
section of Western Railway in the financial year 2022
=23,

Operative Yatri Suraksha in near future.
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JEWEL AUCTION NOTICE

The below mentionad baorrowers have been Esuad nolices 1o pay their outstanding amounts * aad, raund Floor, Rumin Fark, es) Sangalore- i
towards the facility agairst gold omaments avalad by tham from Indian Bank, Borivali Babhai Haldor Hame Folia Ne. | Mo, of Shareg| Cerificate  Distinctive nos.
Naka Branch Since the bomawers failad ba repay tha dues undar the facilily, We ara constrained (o Address nes From  Ta

CS CLINICAL SOLUTIONS INDIA PRIVATE LIMITED

T s T T St PR LS e

RELEVANT PARTICULARS

eanduct an auchon of the pladged gald armamanils an 19.07.2022 Indian Bank has tha autharity 1o Refianca Indusiies Lid | Late Jagdish J | 00000647 980 | BETOAT10|GAATA4E811-50870 1.] Marn & the Cixperats Persen CE Clinical Solutions India Private Limited
remowe any of the foliowing accounts from the awction without prior intimation. Further, Indian Late Jagdish J | oDOBGEST B 13915261 | 200357755-783 2 | Date of Incorporation of Corporale. | D401/2010 .
E;ank razaryes the ight 1o change the Auction dabe without any paor nodice, _ _ = Parson

Sr. A/C No. Name Tokal " TGeess Weight | Net Weight pﬁ?&aﬂ?ﬂfi 3 | Autharity under which Corporaie Registrar of Companies, Mumbai

L tremDuefT) | . s S Rl Ferson is Incorporated | Registered

1| 7033623859 Ramkumar Rajaram Tiwari| 6.30,508/-| 233.00 | 195.00 4| Goeporate idenity Mumiber of
1.! T034926011| Ramkumar Rajaram Tiwari| 8,92,244,/-| 307.80 | 268.00 | Corponatn Porson

FAuchion will ba hald on 19.07.2022, EMD Amount: Rs. 2,00,000/- {should be credited before 5. | Address of the Regstensd Office and
19.07.2022). For further information the buyers can Contact : Indian Bank, Graund Fioor, Empanar Frincpal Cffice {F any) of Corporate
Buiding, L.T. Road, BabhaiMaka, Bomvali Mumbai-91, «Tel: 022-2998 8188, «Fao 022- 2653 B184, Parsan

| LIB5100MH201 0F TG 106433

" Plant 6, Goxdrej & Boyos Complex LES bam,
Pirofshahnagar, Vikhrol (Mest), Murnbal - 800072

*Contact Person: Neha Gupfa, Contact No. 022-28%381848 Sdi &| I{mﬂm::smmmmnm-ﬂenl | OBOTR0Z2
Date :07.07.2022 3 | Lofporate Person fox - =
Place - Bonwali, Mumbai Authorisad Officer, Indian Bank P“BI.".: Hu-"cE S. E. RAILWAY TENDER T | Mame, fddress, Email addness, Bharat Ramakant Lipachyay

Telephone Mumber and (he Registrafion | Reg, Mo (BEAPA-OEIP-MNOD 2002017181 0o
Murnizer of the Licuidator

Tender Motice Mo. : 114-El-G-KGP-

Ackdrecs: BO7, B fioon, 02 Wing, Skviine Weslth Space,

| choose substance
over sensation,

LEGAL NOTICE
Re: All that Flat Mo, 501, ad measuring
about 1853 =q. fi. carpet area on 5th Floor of
Tower 'C'in “IMPERIAL HEIGHTS" situated
at Best Nagar Oshiwara, (3oregaon (Wesi),
Mumbai — 400104 alongwith Podium car
parking FZ-Mo.99 situated on the fand
bearing Piot bearng C.T.5. No. 1 (part) of
Village Goregaon, Taluks Borivali along
with easement right ovar all Commaon Part
and Portions of the Building
Motice is hereby given to-all concerned and
the members of public in general that one of
our clients intends to purchase the
aforementionad flat from its present owners
Capt. Masjeet Singh Goshal & Mrs. Nermala
Singhion the lerms and conditions and the
consideration as agreed bebaeen them).
Any parson(s) having any share, right, title,
interest, fenancy, mortgage, agreement,
charge or any other claim concerning the
said flat or any part thereof in any manner
whalsoever or any objection to the
proposed transfer thereof islare requested
to notify the same to the undersigned with
supporting documentary ewdence within 5
days from the date of publication of this
notice. Where after all the clamms, if any,
shall be deemed to hawve been waived and
nofurther claim shall be enfertained and our
chient shall proceed to cormplete the fransfer
in accordance with law

PUBLIC NOTICE

FOR LOS5 OF SHARE CERTIFICATE

Mofica is hereboy given that the share cerfificates
nixz] JAAT02, 5421125, GT03156, GT0A15T,
10604240, 55035260, 50017068, B2E10027
for 128 shares bearing distinclive mods)
S1127078-51127082, 88530959 - BASIMGGZ

130989273 - 139980274, 139089275 -
130080276, 180532346 - 189532355,
13ITERAETE - 1XITE24T0N, 1EZ5E51984
~16Z5862001, 2218747264 - 221874737

standing in the name{sjof INGLA SINHA jint
hnldar SURENDARANATH SINHA {DECEASED) in
fhie backs af MYs RELIANCE INOUSTRIES
limibed, =shave bean lost msplaced destoyed
ad the adveriger has'have applied o the
company  for  issue  of  duplicate  share
cartificate(s) in lise thereof, any personis) who
hasthave clam{s] an the said shares should
lodpe  such  claimids) with the companys
megistrars  and  transfer  apents  viz  Kfin
Technologes Private Limited, Selerium Tower B,
Fiod no; 31 &32 Gachbowh. Bnancial District
Marakrarmguda, Hyderabad - 500632 willin 15
daya fram the date of this notice falkng which the
cornpany will procesd to issug dupkcate: share
certificate(s) in respect of the said shares,

Mameq{z) af 1 5hareholder(z)
INGLA SINHA
Juini Hodder SURENDRANATH SIMHA

Diate: Tth July 2022 (DEGEASED]
Place: Mumbal

NOTICE is hereby given that I/We REENU
KAPDOR presently residing at 401,
SHISHIRA, YAMUNA NAGAR, ANDHERI
WEST, MUMBAI being the Shareholder/s of
a Nirlon Limited {"the Company”) with
respect to 231 nos. of equity shares under
the Folio no. RO1666 |/We have found that
147 {no.) Equity Share Certificate/s under
the said folio is/are lost/misplaced at
my/our end for which, |/We have applied
to the Company to issue duplicate Share
Certificate/s in lieu of the original share
certiticates.

Any person having daims or ebjection for
the issue of Duplicate Share Certificate/s as
aforesaid shall lodge claims or objections
with the Company at its Registered Office
at Pahadi Village, Off the Western Express
Highway, Goregaon (East), Mumbai 400
063 within 14 days from this date of
publication, if no claims or objections are
received for the same within the said
period, then the Company will proceed to
issue duplicate Share Certificate/s. The
ariginal Share Certificate/s shall be treated
as cancelled once the duplicate share
certificate/s is/are issued by the Company.
Place : Mumbai | Date 15.06.2022

JZR5-5-E-AMC, dated 04.07.2022
Sr. Divisional Elecirical Engineer [G),
Soulh Eastern Railway, Kharagpur-
F21301 for and on behaif of the President
of India invites e-Tenders for the following
work before 15.00 hrs, on the dale
menticned against lems and will be
apenad at 15.30 hrs. Description of
work @ Elecirical work for [a) Supply,
Insiallaton. Tesling & Commissianing of
02 Mos. Escalatars Tor Marth and Soulh
sicde circulatng area at Kharagpur Rashway
Station for 2nd FOB. (b) Supply,
installation, tasling & commissioning of 02
Maos, Escalalors an Platforms 102 &7/8 al
Kharagpur Rabway station for 2nd FOB
including 10 years maintenance
after warranty. Tender Value:
T 3,14,73.540.52. EMD: T 507 400/-
Cost of Tender Document : O/-
Completion Perlod : 12 months from the
date of issue of Letter of Acceptance. Date
of Submission : Upla 1500 hrs. aof
27. 07,2022, Date of Qpening .
20072022, Interested tenderers may
visit website www.ireps.gowvin for full
defails, descriplion and specification of
I ervcder and Subsmil ihedr Bads online, |n
no case manual tender for this work will be
accepled. Mote : Prospective Bidders
may regurlary visit “wwwireps.gosiin” 1o
participtein al lenders (PR-237}

Skylne Oasis Compiles, Premisr Aoad, Mear Widyawshar
Station, Ghatkopar- West, Mumbai — S00086

Ph. M. 98X12R4400

Emadl |d registerad with IBEI;

brupéd hyayahotmal com

Claims to be sant on Emad Id;

T - I - :l 'Jl. I - ; Im
f | Lt oo for subrmission of claimes Lt Tt ey

Maotice is hereby given that CS Clinical Solutions India Private Limited has
commenced veluntary liquidation on 06 July, 2022,

The stakehaldars of CS Clinical Salutions India Private Limited ara heraby called
upon to submit a proof of thelr clalms, on or before 05 August, 2022, 1o the
liquidator at the address mentioned against item 7,

Thea financial creditors shall submit their proof of claims by elacironic means
onhy. Al other stakeholders may submit the prood of claims In person, by post or
by electronic means.

Submission of false or misleading prools of claim shall altiract penalties.

Bharat Ramakant Upadhyay
Date: 06072022
Place: Mumbai

5.K.Singhi

5. E. RAILWAY - TENDER

g-Tander Nokice No. 4324-GRC-CE-C-I-

SK.SINGHI & COLLP ADVDCATES

135136, A - Wing. Mittal Court,

e e e

Notice Inviting Tender

Jindal Power Limited (JPL) is having its registered office at Vill &amp;

its Unit of

PBA INFRASTRUCTURE LTD.

CIN :L45200MH1974PLC017653
Regd. Off. :Prakash 611/3, V.N. Purav Marg, Chembur, Mumbai - 400071
Tel No. : (022) 61277200 Fax No. : (022) 61277203
Email: pbamumbai@gmail.com Website: www.pbainfra.in
PUBLIC NOTICE
Notice is hereby given that pursuant to Regulations 5, 6 and other applicable provisions
ofthe Securities and Exchange Board of India (Delisting of Equity Shares) Regulations
2021 (“SEBI Delisting Regulations”), PBA Infrastructure Limited (“the Company”
is in the process of making application to Voluntary delisting of its equity shares from
the National Stock Exchange of India Limited (NSE) only, as approved by the Board o
Directors in its meeting held on 6th July, 2022. However, equity shares of the Company!

i

Mariman Paint | |invited by Chief Engineer{Con)I/GRC, Post Tamnar, Raigarh, C.G.-496107 and having ) . . T _ s
Mumbai - 400021 | |s.E.Raiiway for and on behalf of the 4x250 MW & amp; 4x600 MW Thermal Power Plant at Vill continue to be listed on Stock Exchange having nationwide trading terminal ie. BSE
Ph: 022 22048652, | | president of India for the following work Tamnar, Teh. Gharghoda ,Dist. Raigarh (C.G.) Limited. The Equity Shares ofthe Company are sought to be delisted from NSE Only.

E-mail: mumbaioffice@skscolip.com JPL wishes to Engage Transporters with end to end responsibility

for following:

1. Lifting either from Ash Silo or Loading from Ash Dyke,
Transportation, Dumping of Pond/Fly Ash at a distance of approx.
100 to 125Kms from our above plant for construction of CC road
and embankment at National Highways on competitive bidding
basis. Total estimated quantity is 3 Lakh MT; this quantum may be

Necessity and Objective of Delisting:

As per SEBI Delisting Regulations, Company Securities can be delisted from NSE
as the equity shares of the Company are listed and will continue to be listed on Stock
Exchange of having nationwide trading terminals ie. BSE Limited.

There has been financial crisis since 2010 and the CDR opted by the company was
not also successful and there did not seem any revival in the infrastructure segmen

Faliowing tender has been uploaded on

nformyouropinion
Withcrediol ournalism

wizbsite www.iraps.govin Thea tendas will
be closed at 12.00 hra. on dus date. Brief
Description of Waorks | Rourkefa—Ralumga
Section — Balance work for Construction
ol Foundalion, Substruclure. Supgdy, Fabri-

For

o . cation, Assembling, Erection/Launching of ) )
AdVeI'tlsn]g 1n Girdars for Road Over Bridge No. 209 allocated in Part or full to one or more agency/agencies. in which the company is primarily operating. Company is unable to bid for Order on
[Span - 1x42m Bow String Girder (CG) + 2. Transportation of ash for Brick Manufacturing units (Est. quantity its own thus resulting in weak order position from March 2012. Thereby resulting in
TE N D E R PAG ES 1x1Bm (CG)] in liew of existing Level Cross- 75000 MT) further stress in cash flow. Further the company finds the listing fees payable to the
ing at Km : 414/09-11 and Road Cver a) 0-50KM,  b) 50.1-100 Km,  ¢)100.1-150 Km Exchange burdensome and it's complying with the disclosure a challenge as it has
Bridga Mo, 214 [Span @ 1236m (CG) + 3. Transportation of Conditioned / Pond ash upto Rallway Sldlng Sma||capita| base thus notjustifyingin”sting to be continued.
ContaCt 2 18m (CG)] in liew of axisting Lavel Cross- Bhalumuda (Lead-15 KM), Loading and Marketing of CFA/Pond

As the Company's equity shares have been mandated by SEBI for Compulsory trading
in demat form by all investor and BSE have trading terminals in various cities affording
to the investors convenient access to trade and deal in the Company's equity shares
across the country, itis proposed to delist the equity shares of the Company from the
National Stock of Exchange of India Limited. The proposed delisting of the Company's
Equity Shares from the National Stock Exchange of India Limited will not be prejudicial
to or affect the interest of the investors.

ing al Km : 425/01-03 in Chakradharpur ash by rakes in bulk.

Division of 5.E. Railway. Approx, Cost : 4. Disposal of dry fly ash to different Cement Industries through
717,63 Crore. Bid Security : T 10,31,500/- Closed vessels/Bulkers Lead- 0-300 KM

Completion period @ 18 months, Closing Bid
Date ;: 2507 2022, Inlerested tenderers
rnay visit website wwwireps.gov.in for full

JITENDRA PATIL
Mobile No.:
9029012015

Landline No.:
67440215

documents can be downloaded from our website
- www.jindalpower.com. Interested and qualified bidders may
submit their bids through email to : tender@jindalpower.com
on or before 18.07.2022.

detailsidescription’spacification of the

The ndian Exprss,
Forthe ndianInteligent

financialexp.epapr.in

By order of the Board
For PBA Infrastructure Limited
Narain P. Belan
Managing Directo
DIN: 0239569:1

tenders and suhmit their bids online. Inno

8 TheldianEXPRESS

e (1URNALISM (OF COURAGE e

case manual lenders for thesa ilems will

i asntad, B P, Bt Jindal Power Ltd (cin: uos010cT1995PLC008985)

J’Hn AL Reg. Office : Tamnar 496 107, Dist. Raigarh, Chhattisgarh
POWER T+ 917767 281701-08 / 302000 / 302004

Date: 06/07/2022
Place: Mumbai

miay ragularly Yisil www.ireps.gov.in Lo
parficipate in &l other tenders.  (PR-302)
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WA e-TENDER NOTICE e o e oo
Maharashtra State Elecricty Distribution Co, Ud. : : : - : : 6 a—‘l‘z-{ aﬂr\q{ o a - ? Qo,ea,Qoo'oo
e-Tenders are |r.1\.r|ted from reglstere(_j ar!d experienced C|V|I'contractors reglstered with m@ o 969% TS e WE»
Governnjle.nt / Semi G(?vernment Organlzathns under appropriate c!ass, & with MSED(;L o | g G e e A % wo.q4.90%.00
for the civil works as listed below. The details of e-Tender are available at our web site a ol I e W Sue enenfa
www.mahadiscom.in Sale of tender document is from 07.07.2022 to 14.07.2022 and the SUARE T, ToATea T HHieh ¢ o HOHCh
due date of submission / uploading of tender documents is up to 12.00 Hrs. on 15.07.2022. STReRoT ST et ﬁ-@ﬁ '
The technical bid shall be opened if possible on same day after 12.00 Hrs. fo. | WETe a1t a?!f:ﬂﬁ E‘rﬁaﬁmmwﬁam aaff{% T 29,¢4,9%%.00
Contact person, Addl. Executive Engineer (Civil), Mob No. 8879629002 e e WS Sitwaeh &9 9 aate
Tender Name of Work Est.cost |EMD| Time Tender el g3t St affen Jwe .
No. Approx. (Rs) limit cost 7R | FEE e EW‘ Ecicic] S*v'*f"" HYE T | ¥0,%9,87.00
(Rs. in Lakhs) (months) ?W: HETde sheret ﬁigﬁ T, St sl
EEC/KYN|Repairing of damaged compound 7.87 7870 04 1000+18% 3 -
/T-029/ |wall at Kalyan East Division office & Months GST g2, | TS qrﬂﬁmv m&a‘ma q gEE.. qwaqiw T 2%,4%,88§.00
2022-23 |various maintenance work at (Rs.1180) a -
Security cabin, store, cash collection 23, | ofteifien dete qofigEEsT dive JEEe | ¥ 3%,23,48%.00
center 6 & 7 at 22 KV switching 9 goefl.. FAfibs Aol SR e N
station premises, Netivali, Kalyan
East. 2%, | e 3Nt Serdier qoligrEsT A d@HTel | T R8,%%,000.00
. — - S T gEEd... TeT TALERTT hardied Qoo .3,
EEC/KYN(Periodical civil maintenance works 9.98 9980 12 1000+18% AR FAT 3 A ErenEdiwiar gdgEETE
/T-030/ |under the jurisdiction of O&M Months GST AT SHEATE g SR A Tt g
2022-23 |Division Dombivali (Rs.1180) UG ST,
EEC/KYN|Repairing of DTC fencing & plinth at 5.95 5950 06 1000+18% 26, | Ter STt %ﬁamﬁwﬁaﬁaﬁ%@wa T %0,34,%¥§0.00
[T-031/ |various locations coming under Months GST gowdt.... TeT STgRT derdter faen .2 =
2022-23 |jurisdiction of O&M West Urban (Rs.1180) FERAT ST BT .
Division 2%, | ST AteX g T 9 e, sfewer fa/at T 9,89,433.00
EEC/KYN|Various maint. works under 9.98 9980 ( 06 |1000+18% R T q;;‘m / Wd/&““g
/T-032/ |jurisdiction of O&M Urban Division Months GST ot o : i Wgﬁfﬁ
2022-23 [Kalyan (Rs.1180) Feteform, Sfeaif, S onfor e R, '
EEC/KYN|Repairing of DTC fencing & plinth at 9.98 9980 12 1000+18% Yo, |aME umigwer @, HiEml FRERr @RET | T 29,3%,%%0.00
/T-033/ |various location coming under Months GST H9 A, 9,3,3,% W @S 9 SHE.. U7 B
2022-23 |jurisdiction of O&M Ulhasnagar I (Rs.1180) argy. .. fafaer femmlt creeer gfedher smfemt anfor
Division SHraff-ara .
EEC/KYN|Repairing of DTC fencing & plinth at 9.98 9980 12 1000+18% 2¢. |TNAW UmigEer detel @ 9 el T 9,8¢,%¢0.00
[T-034/ |various location coming under Months GST Wl il A wwfgEer e
2022-23 |jurisdiction of O&M Ulhasnagar | (Rs.1180) wrefier R qomedt @ awoft Zae e
Division evaERar A g, ‘
EEC/KYN|Providing misc Civil works like A.C. 9.94 9940 04  [1000+18% 23, | ol g et 461 HUE e SAder 0 | ¥ g 40,30% 00
/T-035/ |sheet repairing & partitions at 22 KV Months | GST e e o ﬁgﬁ“" R et
2022-23 |Switching Station Ashelepada, (Rs.1180) - - - -
Nagrani section office & Ulhasnagar Ro. |iffich ofwa SN gdier WA | T 2R,68,3%¢.00
Subdivision office camp-4, : | gowdl.. kS S
Ulh _4 Dist. Th TeRTE, W (W€ k), g Ol g
gellagar STy Nanc JUTT AT HTRAKTE ehUOT, TecaTedl shed
EEC/KYN|Renovation of type IV staff Quarterin 9.88 9880 04 1000+18% Tod, FEH HGIL.
/T-036/ |the premises of 22 KV S/Stn coming Months GST Re. | fefexht oienfir Semdier orfrema Famh J@wer | T 98§,9%,0%%.00
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